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ORDER 

Mr. Pradeep Misra, Learned counsel for the Respondent No.1, Mr. Buddy 
A. Ranganadhan, Learned counsel for the Respondent No.2, have argued at 
length and they have completed their arguments. Mr. M.G.Ramachandran, 
Learned counsel for the Appellant has also been heard in his rejoinder 
submissions and he has concluded his arguments in the said matter. 
 

Judgment is reserved
 

. 

 
 

 
( T. Munikrishnaiah )               ( Justice Surendra Kumar ) 
   Technical Member                 Judicial Member 
 

sh/kt 


